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Therefore, Whitley Councils are being
thought of.

Shri H, C. Heda: Why is the Gov-
ernment not accepting and enforcing
Whitley Councils with regard to such
organisations as had accepted it?

Shri Hathi: No organisation has
accepted the proposal in toto; they
have something to say on some con-
dition or the other.

Shri Hukam Chand Kachhavaiya:
/119.

Shri P, Venkatasubbaiah: 131 may
/ also be taken up along with this.
Mr. Speaker: If it is convenient to
Ahe Minister, both may be taken up
together.
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Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that there
have been demonstrations in the
States of Madras, Kerala and Andhra
Fradesh regarding the declaration of
Hindi as the Official Language; and

(b) if so, the steps taken by the
Government of India in allaying the
fears of the non-Hmdl gpeaking
people?

The Deputy )ﬁnbter in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) and (b), A statement s
laid on the Table 6f the House, -
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STATEMENT

(2) Demonstrations have been held
over the question of introduction of
Hindi as official language from 26th
January, 1865. Hindi became official
language automatically under Consti-
tutional provisions and no formal
declaration was needed.

(b) The Union Home Minister had
stated at Madras on January 23 that
Government had taken very great care
to see that no inconvenience was
caused to the non-Hindi speaking
States er to non-Hindi knowing func-
tionaries in Central Ministries and
offices. He reiterated the position on
January 25, while returning from
Trivandrum via Madras. He further
said that whatever would be done,
would be in line with the unanimous
understanding reached at the Chief
Ministers’ Conference held on Decem-
ber 13, 1964.

2. In his broadcast to the Nation
on 26th January, 1965, the Home
Minister explained that under Consti-
tutional provisions, Hindi would take
its place as Union official language
from 26th January 1965, but people
who were not conversant with Hindi
would not be put to any difficulty or
inconvenience as Parliament had
already made provision by law for
the use of English besides Hindi for
all the official purposes of the Union.
He also gave public assurances (a)
that the precess of bringing Hindi into
use for the various official purposes
of the Union will be so regulated and
developed that it does not cause diffi-
culty in the transaction of official work
or inconvenience to people who do
not know Hindi at present; (b) in
determining the pace of introducing
Hindi, consideration will be given,
among other things, to the spread of
knowledge of Hindi in non-Hindi-
speaking areas, and the extent of
Hindi knowledge of Government func-
tionaries; (c) that people belonging to
non-Hindi-speaking areas would ot
suffer in the matter of recruitment to
Central services and it would not be
necegsary for any candidate to have





